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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 152 OF 2022

IN THE MATTER OF:

GHANSHYAM SINGH PASI ... APPLICANT
VERSUS

STATE OF U.P. & ORS. ...RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF M/S RADICO
U KHAITAN LIMITED (RESPONDENT NO. 3/ PROJECT
‘PROPONENT) PURSUANT TO ORDER DATED 19.09.2024

© AND 18.10.2024

“*="I; Dinesh Gupta, son of Late Shri Ram Karan Gupta, aged about 45 years,
working as Sr. Vice President — Legal & Company Secretary with Radico Khaitan
Limited. r/o B-1/54, Rajasthali Apartments, Pritampura, Delhi — 110 034, do

hereby solemnly affirm and state as under:

1. ThatI am the authorized signatory of Respondent No. 3 / Project Proponent
(“Answering Respondent”) and am well conversant with the facts and
circumstances of this case and thereby competent and authorized to affirm

this affidavit.

2. That I have read and understood the contents of the accompanying
Application, which have been prepared under my mstruc’uons and say that
what is stated therein is true to the best of my knowl,edge and belief and

nothing material has been concealed therefrom. a /
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That the present affidavit is being filed in pursuance to and in compliance
with the directions of this Hon’ble Tribunal in its order dated 19.09.2024
and 18.10.2024.

It is humbly submitted that the submissions made by way of the Affidavit
dated 30.09.2023 and the Additional Affidavits dated 22.01.2024 and
28.08.2024 filed by Answering Respondent are not repeated herein for the
purpose of brevity and may be treated as part and parcel of the present
Additional Affidavit.

That in terms of order dated 19.09.2024, the Hon’ble Tribunal directed the
Answering Respondent to file the present Additional Affidavit with relevant

details on the issue of Fly Ash storage and utilization.

At the outset, it is submitted that the Answering Respondent is taking all
steps to ensure that Fly Ash generated is stored, transported and disposed of
in a manner which does not allow it to get either airborne or mixed with
storm water in compliance of environmental norms. It is ensured that fly ash
is collected and stored with requisite care and the same is transported in a
wetted condition in a covered vehicle. Silo with Bag Filter is used for the
purposes of storing the fly ash within the plant to prevent airborne dispersion
of the same. From the silo the ash is loaded into covered trollies and
transported in a wetted condition while making sure that that ash does not
become airborne. Pictures of storage and transportation of fly ash are

annexed as ANNEXURE 1. [Pg, 946 1o .

/'A.; .»7_"':
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That the unit of the Answering Respondent had 3 Boilers in respect of which
the Consent to Operate (CTO) was granted by UPPCB vide Consent Order
dated 19.9.2022. However, one Boiler of 26 TPH (Cogen I), has not been in
use since February 2023. This Boiler was operated with only Biogas which
is not a solid fuel and did not generate any fly ash from the Boiler. The other
2 Boilers i.e., 30 TPH (Cogen II) uses biogas, rice husk, wood chips as fuels
and 65 TPH (Cogen III) uses biogas, rice husk, wood chips and coal as fuels.
Biogas as a fuel was added in terms CTO amendment letter dated
14.09.2023 for both the boilers. The latest authorizations certificates for use
of above said two boilers issued by the Uttar Pradesh Boiler Inspection
Department are annexed as ANNEXURE 2. [Pg. 947 to 950 ].

That the maximum solid fuel consumption capacity for above referred
Cogen II Boiler is 175 MT per day, and the same for Cogen I1I Boiler is 350
MT per day. The total consumption of solid fuel at maximum capacity for
both Cogen II and Cogen II1 Boil'ers is 525 MT per day. Both the Boilers of
the Answering Respondent are having facility to use available Biogas, in
such case the quantity of solid fuel gets reduced depending upon the used

quantity of Biogas as fuel at the relevant time.

That the average solid fuel consumption (rice husk and coal) for both Cogen
IT and Cogen III Boilers is 340 MT per day out of which approx. is 290 MT
is Rice Husk (85.3% approx.) and the rest i.e. 50 MT is Coal (14.7%
approx.). It is to be noted that the above stated quantity is based on the use
of solid fuel only, whereas the use of Biogas reduces the requirement of solid
fuel, consequentially, the ash generation. It is further submitted that the use
September 2023 prior to which thez/&ns*wenng Respondent was using only
rice husk as solid fuel in the boﬂeﬁ‘s
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10. That for the two boilers as enumerated above, the Answering Respondent

11.

12.

13.

procures Rice Husk from various suppliers throughout the year as around
30% of the rice mills remain operational throughout the year. To ensure the
smooth operation of the plant, unit of the Answering Respondent maintains
two-months stock in hand. This helps in preventing any supply chain
disruptions and ensures that supply of rice husk as fuel remains available for
production operations throughout the year. For the period from 01 January
2024 to 31 October 2024, the Answering Respondent procured Rice Husk
from various suppliers. A month and vendor wise data from January 2024

to October 2024 is annexed as ANNEXURE 3. [Pg. 951 to ].

That after procurement of Rice Husk the same is stored in the godowns
located within the plant before it is used as fuel in the boilers. Three
godowns of the Answering Respondent have a total storage capacity of
about 10,000 MT. Pictures of the godowns of the Answering Respondent
used for storage of Rice Husk are annexed as ANNEXURE 4. [Pg. _95_2 to

954

That the disposal of fly ash is done by contractually engaged agencies for
removal of Fly Ash and shifting of the same outside plant premises.
Answering Respondent ensures disposal of fly ash through the contractor in

a manner having no adverse impact on environment.

A copy of contracts with the contractors is annexed as ANNEXURE 5 [Pg.
955 15960 1. After collecting the Fly Ash from the Unit, the same is

supplied by the Contractor on getting written requests from various users.
Details of the practice adopted by the Answering Respondent which is

followed by the Contractor while disposing of fly ash is annexed as
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15.

16.
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ANNEXURE 6 [Pg.961 t0962 ]. Details of ash generation and ash
disposal from October 2023 to March 2024, and April 2024 to October 2024
are annexed as ANNEXURE 7 [Pg.963 to 968 ].

It is submitted that Answering Respondent in October 2024 got the sample
of fly ash tested from the laboratory approved by Ministry of Environment,
Forest and Climate Change. The said report has been submitted to UPPCB
as desired by them vide their letter dated 5.11.2024. Copy of Test above
report dated 09.10.2024 is annexed as ANNEXURE 8 [Pg.969 to 9701].

That the Answering Respondent from February 2024 onwards has been
disposing the fly ash through the Contractor only for the land filling for
construction works. Upon receiving the request from the users from
different villages/areas, requisite quantity of fly ash is supplied. Few request
letters, disposal receipts and Pictures of the land where landfilling for
Building construction, Road construction, garden/parking/playground area

and industrial filling was done are annexed as ANNEXURE 9. [Pg.971 to
979].

It may be stated here that from October 2023 till January 2024, apart from
land filling purpose, a limited quantity of fly ash was disposed of for
agricultural and bio-composting purposes. Request letters of the villagers,
disposal receipts for such villagers and pictures where such fly ash was used
for agricultural purposes from October 2023 till January 2024 is annexed as
ANNEXURE 10. [Pg. 980 to 1071].

f“j_[t_.ie_s"__fs_ubmitted that the disposal of fly ash for the above purposes has not
5. "‘ga-u’seci any adverse impact on the environment including the land. The same

'is-'e’ls'fidel_lt_-'_from the soil test report(s) of the land areas where the fly ash was
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utilized for agricultural activities. The soil samples were collected by the
officials of Agriculture department, State of UP, from those sites where fly
ash was used by the respective landowners. As per the certificate given by
President, Mruda Parikshan Prayogshala, the use of Fly Ash in agriculture
has positive impact. Copies of soil test report(s) of the land where the ash
was utilized for agricultural activities is annexed as ANNEXURE 11. [Pg.
10720 1103.

That user of fly ash for Bio composting during the period mentioned above,
no adverse impact was caused. Further, it is pertinent to note that the
preparation of bio compost was done in compliance of CPCB’s SOP for Bio
composting operation for Molasses based distilleries which provides for use
of Feedstock as a combination of press mud, yeast sludge and boiler ash in

press mud yard...

Further, the Answering Respondent has been submitting its compliance
reports to UPPCB including test results of Bio compost sample. For the
period between October till December 2023 when Fly Ash was used in
preparation of bio-compost, the same have been found to be within
prescribed parameters. Copies of few relevant Bio Compost sample reports

submitted to UPPCB are annexed as ANNEXURE 12 [Pg. 1104 to 1111].

It is submitted that the Answering Respondent is supplying the Bio
compost product to a bio fertilizer company who sells the same in the
market. Pictures of the packaged product are annexed as ANNEXURE 13

"-“:‘T:':ri‘:}—

[Pg.1112 to11 13]. - P N ¢ “‘:\
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That apart from the above, for disposal and use of fly ash by the brick
manufacturers, the Answering Respondent has also recently contacted a
brick manufacturing unit namely M/s Brothers Brick Kiln expressing their
interest to supply the Fly Ash generated from its boiler to them for Brick
manufacturing. A copy of the letter dated 16.10.2024 is annexed as
ANNEXURE 14 [Pg. 1114to 1119].

Besides the above, it is submitted that Notification dated 31.12.2021 issued
by the MoEF &CC and CPCB Guidelines of 2019 are meant for storage and
disposal of the fly ash which is generated by the Thermal power plants by
using only coal or lignite as fuel unlike the Answering Respondent who uses
rice husk as primary fuel. It may be stated that there are no environmental
norms or guidelines laid down for storage and disposal of fly ash generated
from those industrial units (other than thermal powers plants) which
primarily use rick husk as major source of fuel in the boilers and use coal as
fuel in very limited quantity. As stated above, out of total quantity of solid
fuel used, about 85% is rice husk and it is only about 15% fuel requirement
which is met by using coal. The fly ash generated from the combination of
rice husk and coal used as fuel in the above proportion significantly different
from the fly ash generated from the thermal power plants which use only
coal as fuel resulting in generation of fly ash which has very different
constituents as compared to those existing in the fly ash generated from the
use of rice husk and coal in proportion of 85% - /15% . However, it is
pertinent to mention here that the disposal of fly ash by the Answering
Respondent has been for purposes which are also permitted under the above

notification dated 31.12.2021 meant for only thermal power plants.



23.

24.

25.

944

As per the studies conducted by different institutes and organizations
working on the environment subjects, fly ash contains vital nutrients which
improve soil structure, water retention, and aeration. It enhances soil fertility
and crop productivity when used in controlled manner. It also promotes
microbial activity in bio-composting, speeding up decomposition and
providing balanced nutrients for plants. CPCB in its Comprehensive
Industry Document Series (COINDS/82/2012-13) also advocated the use of
rice husk-based fly ash in agriculture, provided it meets quality standards,
including low heavy metal content. Silica and potassium content in rice husk
ash benefits soil conditioning, improving aeration and water retention,
which are critical for crop growth. Silica-based fertilizers are especially
beneficial for crops in Uttar Pradesh. Crops like rice, sugarcane, wheat,
maize, vegetables, pulses, benefit from improved soil structure, nutrient
uptake, and enhanced resistance to stresses. Silica strengthens plant tissues,
improves water-use efficiency, and reduces susceptibility to diseases,

making it valuable for agricultural sustainability.

That the above statements are true and correct based on records maintained

by the Answering Respondent in the regular course of its business.

The annexures are true copies of their respective originals.
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VERIFICATION

I, the Deponent abovenamed do hereby verify that the contents of the foregoing
affidavit are true and correct to my knowledge, no part of it is false and nothing

material has been concealed therefrom.

Verified at 3=+ on thl[;l ) Nov d%[)]z f November 2024.

.9 Nov 2024
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ANNEXURE-1

FLY ASH TROLLEY (COVERED) Radsee

SPIRIT OF EXCELLENCE

N\ =

L @J GPS ﬂap Camera f'

Rampur, Uttar Pradesh, India
Q2HP+5P2, Shivapuram Colony, Rampur, Uttar Pradesh 244901, India
Lat 28.778211°

Long 79.035642°

04/10/24 04:09 PM GMT +05:30
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Annexure-2

Uttar Pradesh Boiler Inspection Department

Certificate for Use of Boiler
(Regulation 389)

From: To,
Dy. Director of Boilers, The Boiler Owner,
U.P. Kanpur Registry No: UP-6304

M/s Radico Khaitan Ltd.

(A Unit of Rampur Distillery)
.....Bareilly Road, Rampur

Date : 25-04-2024

You are allowed to work the above noted Bo_i,_l_griu_nde:r the provisions of section
8 of THE BOILER ACT (V of 1923), at the;maximium, working pressure of 51.0*
Kg/cm? from 25-04-2024 to 24-04-2025.% "=

* WP limited to 45.0 kg/cm2 at SHOH

Remarks/Conditionss Dy. Director of Bailers, U.P,

1. Boiler to be worked by qualified Boiler Attendants/Boiler Operation Kanpur

Engineer only.
(See Reverse for Conditons)

__lnstruCt_ions to contain spread of COVID-19

1. Use of mask, gloves, helmet, shoes, goggles etc. is mandatory for boiler operation and
maintenance staff.

2. Adequate arrangements shall be provided for temperature screening at Boiler
premises.
. Adequate facility for sanitizers/soap shall be made available at Boiler premises.
. Social distancing to be ensured at boiler premises.
. Use of Aarogya Setu App is mandatory for all staff working at Boiler premises.
6. Boiler premises shall be sanitized time to time.
. There should be strict ban on chewing of gutka, tobacco etc. at Boiler premises, also
spitting is strictly prohibited and punishable with fine as per government order.
. Medical Insurance for all staff working at Boiler premises is mandatory.
. All other instructions/advisories issued from time to time by Central/State Government
to contain spread of COVID-19 shall be strictly followed.
10. Intensive communication and training on good hygiene practices shall be taken up.
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CONDITIONS
(Reverse of Boiler Certificate)

(1) No structural alteration, addition of renewal shall be made to the boiler otherwise
than in accordance with section 12 of the Act.

(2) Under the provisions of Section 8 of the Act this certificate shall cease to be in
force:
(a) on the expiry of the period for which it was granted; or
(b) when any accident occurs to the boiler; or ‘ _
(c) when the boiler is moved the boiler not being vertical bo1ler the hcatmg
surface of which is less than twenty square meter, or a portable or vehlcular
boiler; or ¥ R
(d) save as provided in section 12 of the Acty wherg any structural
alteration, addition or renewal is made in or to the._,boﬂel_\, Or,
(¢)  if the Chief Inspector in any particular case so*directs when any
structural alteration, addition or renewal is:-,.iﬁade in or to any steam-pipe

iy

attached to the boiler; or \

(f) on the communication to the! owner of\the boﬂer of an order of the
Chief Inspector or Inspector proh:bltmg its Wise<on the ground that it or any
boiler component attached theréto is it adangm ous condition.
Under Section 10 of the Act, when the pcuod ofa cemflcate relating to a boiler has
period for a renewal of the certrficatc be entitled to use the boiler at the maximum
pressure entered in the -'fomier certificate, pending the issue of orders on the
application but t]gs shallnot be'deemed to authorize the use of a boiler in any of the
cases referred to in clauses (b), (c), (d), (e) and (f) of sub-section (1) of section 8
occurring after the expiry of the period of the certificate.
(3) The boiler shall"r'x_ot be used at a pressure greater than the pressure entered in the
certificate as the 1pa$fimum pressure nor with the safety valve set to a pressure
excceding_.'éuc;h maximum pressure.
(4) The boiler shall not be used otherwise than in a condition which the owner
reasonably believes to be compatible with safe working.
(5) Feed & Boiler Water quality to be maintained as per Regulation 626.
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Uttar Pradesh Boiler Inspection Department

Certificate for Use of Boiler
(Regulation 389)

From: To, (W,

Asst. Director of Boilers, The Boiler Owner
U.P. Kanpur Registry No: UP-8583
M/s Ra%ha‘ntan?ud
Rampu P 4 )
Date : 15-03-2024

You are allowed to work the above noted ga’ﬂ?r“ugder the provisions of
section 8 of THE BOILER ACT (V of jfs%,,'*at’the maximum working

pressure of 67.0* Kg/cm? from 15-03-20’ﬁ4(ﬁ§ 14-03-2025.
LN

* ’ 4 3
Sixty Seven. p A N b Y
AN N\
5 b, r=ees
Remarks/Conditions: : .
a Hons F‘T( @ = Asst. Director of Boilers, U.P.
1. Boiler to be worked r{b fg\eeufﬂif{ed Boiler Kanpur
Attendants/Boiler Opergt_ie’ Em{}iﬁ' er only. (See Reverse for Conditions)

Instruc;t%ns to contain spread of COVID-19
-

1. Use of mask, 6'{135, helmet, shoes, goggles etc. is mandatory for boiler operation
and maintenarg\:éfégtafﬁ,
2. Adequate, @h@ments shall be provided for temperature screening at Boiler
premises. \__,
3. Adﬂgdﬁgte}fa\’ci]ity for sanitizers/soap shall be made available at Boiler premises.
4. Social distancing to be ensured at boiler premises.
f’?}sg\\c:ﬁz%arogya Setu App is mandatory for all staff working at Boiler premises.
¥ 4 Q;;&oﬂé’ premises shall be sanitized time to time.
7=There should be strict ban on chewing of gutka, tobacco etc. at Boiler premises, also
spitting is strictly prohibited and punishable with fine as per government order.
8. Medical Insurance for all staff working at Boiler premises is mandatory.
9. All other instructions/advisories issued from time to time by Central/State
Government to contain spread of COVID-19 shall be strictly followed.
. Intensive communication and training on good hygiene practices shall be taken up.
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CONDITIONS

(Reverse of Boiler Certificate)

(1) No structural alteration, addition of renewal shall be made to the boiler
otherwise than in accordance with section 12 of the Act.

(2) Under the provisions of Section 8 of the Act this certificate shall cease to be in
force:
(a) on the expiry of the period for which it was granted; or 0
(b) when any accident occurs to the boiler; or
(c) when the boiler is moved the boiler not being vertical boiler the h¢ating
surface of which is less than twenty square meter, or a portﬁor vehicular

boiler; or

(d) save as provided in section 12 of the A A@ any structural
alteration, addition or renewal is made in or to the bod’EPms}

(e)  if the Chief Inspector in any particuld
structural alteration, addition or renewal 5
attached to the boiler; or :
(f)  on the communication to th ¢t ofrthe boiler of an order of the
Chief Inspector or Inspector prg ~x’;;a"" 'use on the ground that it or any
i hip & dangerous condition.

case so directs when any
{e, in or to any steam-pipe

o
7

e;@pu'y of the penod of the certificate.

el i
1 éj} not be used at a pressure greater than the pressure entered in
he maximum pressure nor with the safety valve set to a pressure

Shich maximum pressure.

e boiler shall not be used otherwise than in a condition which the owner
feas nably believes to be compatible with safe working.

’_‘%?Feed & Boiler Water quality to be maintained as per Regulation 626.
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ANNEXURE 3
MONTH WISE RICE HUSK PROCUREMENT DETAILS
Period
- - - - - - - - - - |
Jan 2024 to Oct 2024 Jan-24 | Feb-24 | Mar-24 | Apr-24| May-24| Jun-24| Jul-24| Aug-24| Sep-24| Oct-24|Grand Tota
Rice Husk Purchased
(MT) 56662| 47700| 51365| 67340| 107560| 58401| 61079| 73204| 26773| 49478 599563
RICE HUSK PURCHASED (MT)
107560
73204
67340 7/]
s / 58404—51078
GK873”30———51365 49478
26773

Jan-24 Feb-24 Mar-24 Apr-24 May-24 Jun-24 Jul-24 Aug-24 Sep-24 Oct-24

MONTH WISE VENDOR WISE SUMMARY OF RICE HUSK PROCUREMENT FROM JAN 2024 TO OCT 2024 (Qty in MT)

Jan-24 | Feb-24 | Mar-24 | Apr-24 | May-24 | Jun-24 | Jul-24 | Aug-24 | Sep-24 | Oct-24 | Grand Total
A K ENTERPRISES 3441| 5981 9707 19129
A M INTERNATIONAL 692 196 462 820 7739] 3033| 180 13121
CHISHTI TRADERS 3695 5609 5556 9916| 4476| 1759| 1354 1685 34050
JAI GURU ENTERPRISES 0 0] 4056| 20907 4723 8190( 13373 51250
LATEEFI TRADERS 0 0 0 186 1826 2012
R.K.TRADERS 8578| 2489 1686 4936| 20061 7706| 6801 7195 222| 3853 63527
NEW ARBAZ TRADERS 1535| 1147 782 3463
K.G.N TRADERS 0f 2193 1880| 8205| 7170 7640|12921] 9507| 2344| 5651 57510
SHIV SHAKTI
266 21 9611 2898 3989
ENTERPRISES 0 0 0 14360 7 9 6 5535 0
SHRI SAI ENTERPRISES 25765 21317 20995| 21195| 4982| 2731|23222| 26854| 1976 4796 153833
GANPATI ENTERPRISES 0| 0 0 10051 4736 14787
E:/?_FTTF;SJUNGION 14425| 14749| 15949| 11277| 28372| 18988| 15977| 15242 2525 7516 145019
Associated Bagasse 1972 0 0 1972
Company
56662| 47700{ 51365| 67340( 107560| 58401( 61079| 73204 26773| 49478 599563
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ANNEXURE-4

Rice Husk Storage at Rampur % E:
et Rice Husk SPIRIT OF EXCELLENCE
sable
S. No. Godown Description Area (M2) : Storage
Height (M) Capacity
1 Godown 1 3337 12 5606
2 Godown 2 2247 12 3774
3 Godown 3 (Near Boiler) 1180 6 991
Total Storage Capacity (MT) 10372

Godown 1

Godown 2
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Rice Husk Storage at Rampur .

SPIRIT OF EXCELLENCE
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Rice Husk Storage at Rampur % 2

SPIRIT OF EXCELLENCE
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Lo ANNEXURE-5

EVP(MO)/2024 g .
Jan 01, 2024 MM»‘

M/s Singh Associt:-t:CI il
Khasra No. 46, Wi 0. .
Dhakia Gulabo Road, Kashipur, Udham Singh Nagar

Uttarakhand - 244713

Kind Attn: Mr, Sanjay Singh & Mr. Virsa Singh.

i emoval of Ash
Sub: gj.nmrnct-fccd'inﬂ of D - Diled Paddy Husk, Wooden Chips & Coal and R
from our CBL-1 and CBL-2 Boiler.

Dear Sir,

We refer to the discussions you had with us in connection with

award of contract relating to

foeding of D - Oiled Paddy husk, Wooden Chips & Coal in boiller,‘ Rern_oval of Ash andts:rlri;t:;{gi
outside the factory. We are pleased to award the contract to you In line with the settlemen .
at during the course of discussions w.e.f. 1% Jan 2024 for a period ended 31.03.25. The scope O
contract, terms and conditions as settled, as detailed herein below: -

SCOPE OF WORK:

a) Feeding of D - Oiled Paddy husk from the D - Oiled Paddy husk, Wooden Chips & Coal
yard to boiler.

b) Removal of Ash from the various boilers.

c) Shifting of ash outside the factory.

RATES OF ABOVE JOBS DONE BY YOU:

a) Rs. 122.00/- per MT of actual D - Oiled Paddy husk feed, ‘Wooden Chips & Coal.
OTHER TERMS AND CONDITIONS:

1.

a)

b)

d)

That you shall on day-to-day basis keep the areas of your operations clean and '

hygienically fit and you will provide all safety appliance to safe guard your operating
personnel engaged in the operation.

That you shall submit to the company the details of workman engaged by you on daily as
well as on monthly basis along with the bills. You will have to comply with the company

in;_tmctions regarding checking of attendance of your workman by company’s designated
officers.

That you shall arrange to register yourself and obtain necessary license under the
provisions of the Contract Labour, (Regulation and Abolition) Act, 1970 and rules made

there undcr' failing with all legal consequences will be on your part and company shall not
be responsible for it in any manner.

;hat you 'shall f:omply with all rules and regula;cions of Factories Act ESIC Act,
mployees’ Provident Fund Act, Workmen Compensation Act, Minimum Wages Act and

f}?yment of Wages Act, RagiesIchsiusmilsnsipedvho shall be engaged by you under
1s contract. 1SO 9001 : 2015 & 22000 : 2018 Certified Company

Regd. Office : Barsilly Road, Rampur-244901 {U.P)
Tel. : EPABX (0595) 2350801, 2350602, Fax : [0595) 2350008
Head Dffice : Plot No. J-1, Block B-1, Mahan Co-op. industrial Area,
Mathura Road, New Delhi- 110044
Tel : (91-11) 40875400/444/500/555, Fax : (91-11] 41678841-42, 41676718 (Exports
e-mail : info@radico.co.in
website : www.radicokhaitan.com
CIN No. L26941 UP1983PLC027278

b

e -

B L
=
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€) That this contract shall be effective from 1% Jan 2024 to 31 Mar 2025, which ¢an be

g)

h)

i)

extended on mutual agreement, During the currency of the contract, it c;n b?
ISVlsedjte““1nated by the company without notice to you of assigning any reason thereol.
owever, the company reserves the right to cancel whole or paft of the contract at any

gme a;}d can award the same to any other agency/agencies without assigning any reason
1€reot.

In case of D - Oiled Paddy husk, Wooden Chips & Coal feeding bunker gets empty, you

wiill be penalized Rs 50000/- per tripping for the loss of tripping of boiler, turbine and
plant.

In the case of company carrying out any modiﬁcationfmodcmizationf
demonstration/alteration etc., due to which there is saving in labour deploymmt3 then your
rates will be revised accordingly after Mutual discussion, Presently, you will have to
deploy the labour/workmen as per the discussion held with you and agreed upon.

That we can get the bills audited by any agency as deemed fit by the management and if
any, discrepancy is found, the same will be recovered/adjusted from the bills even after the
expiry of this contract. If there is any willful wrong submission of bills, then not only the
amount of difference will be recovered but also an equivalent amount of penalty shall be
imposed.

That you shall deposit a sum of Rs. 500,000.00 (Rupees Five Lakh Only) as security,
which is refundable on satisfactory completion of the contract. The security will not bear
any interest. Violation of any condition of this contract shall entitle the company to forfeit
the security, besides recovering the losses sustained by it from your bills.

That in case of any dispute the Court of Jurisdiction shall be the Rampur Court Only.

Please sign and return the duplicate copy of this contract as a token of your acceptance of the
terms and conditions of this contract. '

Thanking you,

Yours truly,
For RADICO KHAITAN LIMITED

(A

GH) (ALOK AG.

EVP (MO) Sr. Viee President (F&A)

Accegted the terms & conditions of the contract.
For Singh Associate,

59 NLAN

(Sanjay Singh / Virsa Singh )

CC: VP Engineering (Mgdn@en) / Sr. GM (HR & Admin),

T f
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Director/2024 oy

Aug 01, 2024 Redleco

M/s Luxmi Contractor

Village - Titawi,

Muzaffarnager

Uttar Pradesh - 251306

Kind Attn: Ms, Suman Tomar

Sub: Qggggg-md_mg.g[n - Qiled Paddy Husk, Wooden Chips & Coal and Removal of Ash

fi ur CBL-2 Boiler.

Dear Sir,

We refer to the diseussions you had with us in connection with award of contract relating to
feeding of D ~ Oiled Paddy husk, Wooden ‘Chips & Coal in boiler, Removal of Ash and shifting
outside the factory. We are pleased to award the contract to you in line with the settlement arrived
at during the course of discussions w.ef. 1% Aug 2024 for a period ended 31.07.25. The scope of
contract, terms and conditions as settled, as detailed herein below: -

1. SCOPE OF WORK:
2) Feeding of D - Oiled Paddy husk, Wooden Chips & Coal from yard to boiler.

b) Removal of Ash from the various boilers.
¢) Shifting of ash outside the factory.

2. RATES OF ABOVE JOBS DONE BY YOU:

a) Rs.122.00/- per MT of actual D - Oiled Paddy husk feed, Wooden Chips & Coal.

3. OTHER TERMS AND CONDITIONS:

a) That you shall on day-to-day basis keep the areas of your operations clean and
hygienically fit and you will provide all safety appliance to safeguard your operating
personnel engaged in the operation.

b) That you shall submit to the company the details of workman engaged by you on daily as
well as on monthly basis along with the bills. You will have to comply with the company
instructions regarding checking of attendance of your workman by company’s designated

officers.

¢) That you shall arrange to register yourself and obtain necessary licensc under the
provisions of the Contract Labour, (Regulation and Abolition) Act, 1970 and rules made
there under failing with all legal consequences will be on your part and company shall not
be responsible for it in any manner.

d) That you shall comply with all rules

and regulations of Factories Act ESIC Act,
» Provident Fund Act, Workmen Compensation Act, Minimum

Wages Act and

Employees
Payment of Wages Act, in respect of the employees, who shall be engaged by you der
this contract. Radico Khaitan Limited

1SO 9001 : 2015 & 22000 : 2018 Certified Company

Regd. Office : Baroilly Road, Rempur-244801 (UP)

Tel. : EPABX (0585) 2350601, 2350602, Fax : (0595) 2350003
Head Office : Plot No. J-1, BI6CK 8-1, Mohan Co-op. Industrial Area,

Mathura Boad, New Delhi-110044
Tal : (91-11) ADG75400/444/500/555, Fax : [(91-11] 41678BB41-

a-tneil : info@radico.co.in
website - wwwradicokhaitan.com
CIN No L26841UP‘:983PLCO27278

42, 43676718 (Exporte]
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¢) That you shall comply with all rules and regulations under UPPCL towards disposal of
Ash related matters, failing with al legal consequences will be on your part and company
shall not be responsible for it in any manner,

f) That this contract shall be effective from 1* Aug 2024 to 31* Jul 2025, which can be
extended on mutual agreement. During the currency of the contract, it can be
revised/terminated by the company without notice to you or assigning any reason thereof.

However, the company reserves the right to cancel the whole or part of the contract at any
time and can ‘award the same to any other agency/agencies without assigning any reason
thereof. -

g) In case of D - Oiled Paddy tusk, Wooden Chips & Coal feeding bunker gets empty, you
will be penalized Rs 50000/~ per tripping for the loss of tripping of boiler, turbine and
plant for first two instances and thereafter Rs 100000/~ per incidence,

b) In the case of @ company carrying out any modification/modemization/ -
demonstration/alteration etc., due to which there is saving in labour deployment, then your
rates will be revised accordingly after Mutual discussion. Presently, you will have to
deploy the labour/workmen as per the discussion held with you and agreed upon.

i) ‘That we can get the bills audited by any agency as deemed fit by the management and if
any, discrepancy is found, the same will Bé:':jacoi'emdfa'djusted from the bills even after the
expiry of this contract. If there is any willful wrong submission of bills, then not only the
amount of difference will be recovered but also an equivalent amount of penalty’ shall be
imposed.

j) That you shall deposit a sum of Rs. 500,000.00 (Rupees Five Lakh Only) as seeurity,
which is refundable on satisfactory completion of the contract. The security will not bear
any interest. Violation of any condition of this contract shall entitle the company to forfeit
the security, besides recovering the Josses sustained by it from your bills.

%) That in case of any dispute the Court of Jurisdiction shall be the Rampur Court Only.

Please sign and return the duplicate copy of this contract as a token of your acceptance of the
terms and conditions of this contract.

Thanking you,

Yours truly, -

For RADICO KHAITAN LIMITED

( SINGH) (ALOK AG %
Director Sr. Vice Président F&A)
Accepted the terms & conditions of the contract.

For Luxmi Contractor,

(Suman Tomar)

CC: AVP Engineering (Mech & Cogen) / Sr. GM (HR & Admin) / GM (Materials)

WL mauk o wR 2P =4l | \‘;‘l ‘ \ H‘ l
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Sr. Vige President(F&A)2022¢28 7 .
Dec 01, 2022 - —s

' e
M/s K.P.§ Associate Reeclico

MIG-338, Avas Vikas,
Rudrapur, Udham Singh Nagar
Uttarakhand - 263153

Kind. Attns Ms. Kumkum Singh.

Dear Sir,

We refer 1o the discussions you had with us in connection with award of contract relating to-
feeding of D - Oiled Paddy husk, Wooden Chips & Coal in boiler, Removal of Ash and shifting
outside the Tactory. We are pleased to award the contract fo you in line with the settiement arrived
at during the course of discussions w.e.f. 1% Dec 2022 for a period of one year. The s¢ope of
contract, terms and condilions as settfed, as detailed herein below: -

1. SCOPE OF WORK: ‘
o) Feeding of D: - Ofled Paddy husk from:the D - Qiled Paddy husk, Wooden Chigs & Coal
yard to boiler.

b) Removal of Asti from the various boilers.
¢) Shifting of ash ontside ths factory,
2. RATES OF ABOVE JOBS DONE BY YOU:
#) Rs, 105.00/-per MT of actyal I~ Oiled Paddy husk feed, Woodert Chips & Coal.
TERMS AND CONDITTONS: |

a) That you shall on day-to-day basis keep the areas of your operations clesn and

 hygienically fit and you will provide all safety appliance to safe guard your operating

personnel engaged in the operation.

b) ‘That you shall submit 10 the company the details of workman engaged by you on daily as
well'as on monthly basis along with the bills. You will have to comply with the company
instructions regarding checking of attendance of your workman by company’s designated
officers.

¢) That you shall arrange to register yourself and obtain necessary license under the
provisions of the Contract Labour, (Regulation and Abolition) Act, 1970 and riles made
there under failing with all legal consequénces will be on your part and company shall not
be responsible for it in ady manner,

d) That you shall comply with afl rules and regulations of Factorics Act ESIC Act,
Employees’ Provident Fund Act, Workmén Compensation Act, Minimum Wages Act and
Payment of Wages Act, in respect of the employees, who shall be engaged by you under
this contract.

Radico Khaitan Limited
150 9001 : 2015 & 22000 : 2018 Certified Company
Regd. Offics : Bareilly Foad, Asmpur-244801 (UR)
Tel. : EFABX (0595) 2350601, 2350602, Fax : (0585) 2350000
Head Office : Plot No. J-1. Block B-1. Mohan Co-op. Inductrial Aros.
- Mathura Acad, New Delhi-110044
Tal : (81-11) 40975400/44-0!500!555. Fax : {81~11) 41678841-42, 31676718 (Exports)
e-mail : info@radico.coin
wabsite | www.radicokhalten.com

CIN No. (26841 UP1983PLCO27278 Bemlling § N1
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€) That this contract shall be effective from * Dec 2022 to 309 Nov 2023, which can be
extended on mutval agreement. During the currency of the comtract, it can be
revised/terminated by the company without notice to you or assigning any reason thereof:
However, the company reserves the right to cancel whole or part of the contract at any
time and can award the same to any other agency/agencies without assigning any reason
thereof, '

f) 1n case of D - Oiled Paddy husk, Woaden Chips & Coal feeding bunker gets empty, you
will be: penalized Rs 50000/~ per tripping for the 16ss of tripping of boiler, turbine and
plant. N '

g In the case of company camying out any modification/modernization/
demonstration/alteration etc,, due ta which there is saving in labour deployment, then your
rates will be revised accordingly after Mutual discussion. Presently, you will have to
deploy the labout/worknien aspﬂrﬂfﬁdis‘msﬁafz held with you and agreed upon.

h) That we can get the bills audited by any agency as denied fit.by the management and if
any, discrepancy is found, the same will be recovered/adjusted from the bills even after the
expiry of this contragt. If there is any willful wrong submission of bills, then not only the
amount of difference will be: recovered but alsg an equivalent amount of penalty shiall be
imposed. ' '

i) That you shall deposit & sum of Rs. 500,000.00 (Rupees Five Lakh Only) as security,
which is refindable on satisfactory complefion of the confract. THe security will not bear

any inserest. Violation oF any condition of this cont J1 entitle the company to forfeit
the security, besides recovering the losses sustairied by it from your bills.

i) That in case ofany dzspmaﬂmveﬁndef.huisdtaémslmu be the Rampur Court Only.
Please sign and return-the duplicate ¢opy of this contract as a token of your acceptance of the
terms and conditions of this contract. e e et s ot
Thanking you, E
Yours truly,

For RADICO KHAITAN LIMITED

Accepted the terms & conditions of the contract,

K kar Sivern
(Kumkum Singh )

CC: EVP (0)/VP Engineering (Mech&Cogen)
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ANNEXURE-6

SOP FOR DISPOSAL OF FLY ASH GENERATED FROM BOILER

1. Daily records for Fuel consumption, Dry Ash Generation, Wet Ash & Dry Ash Dispatched
shall be maintained by Cogen team. Records shall be maintained in daily Log Book.

2. Dispatch Slip will be prepared as per below format:

Radico Khaitan Ltd
Bareilly Road Rampur, U.P. 244901

Dispatch Slip

Vehicle No.: Date:

Material : Ash (Wet) Time:

First Weight (MT) © i.ccciviinnnreisersssnsimmeiniannis

Second Weight (MT) & wooveeeiereimeeece s ceaaeas

Net weight Wet Ash (MT) @ cooiiiciiiiiniiiniinns

Netweight Dry Ash (MT)  ..eeiiiciiiiiiiiiceianes
Signature

Issue By Received By
RKL M/s KPS, Rudrapur

Note for Point No. 2:

a. Dispatch Slip will be signed by Cogen Shift In-charge.
b. Material will be received by Contractor.
c. Carbon copy of Dispatch Slip will be maintained in records by Cogen team.

3. Contractor will get the signed copy of request for from the person who need the ash for
construction or low land filling work. Following format will be utilised:
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G RIYdl BT ATH G Ual -
WHTWWWHUHT: M/s KPS, Rudrapur

o Hf?y WRTE & o I Y et % o srRiy o |

11222 SO ,

AR BIAG ..., DT P TOTT HTUGT T BT AT HR B B
HIEAT:

UiRdg o i :

R R G RCERUR

G SRl BT ATH d Ul -

4. Contractor will supply the Ash (Free of Cost) to the persons who need it for construction
work or filling of low line areas. Following format will be utilised:

KPS, Rudrapur
Bareilly Road Rampur, U.P. 244901

Free Ash Supply Slip
Slip No.: ###
Source of Ash : Radico Khaitan Ltd, Rampur

Vehicle No.: Date:
Material : Ash (Wet) Time:

First Weight (MT) & ...ouvieeerimnmercermmniesnsimnmenns
Second Weight (MT) ¢ iaiaciimisssaimsvisis
Net weight Wet Ash (MT) @ ccciiiiiicnininiinn
Net weight Dry Ash (MT) 2 oeeen e

Signature
Issue By Received By
M/s KPS, Rudrapur
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ANNEXURE-7

ASH GENERATION AND DISPOSAL DETAILS FROM OCT 2023 TO OCT 2024
Details From Oct 2023 to Oct 2024

Alcohol Production Steam Consumed Total Solid Fuet Ash .
i Consumption | Generation
Period - - Steam Gen
Mol Grain Malt Mol Grain Malt Others Total Total
(BL) (BL) (BL) (MT) (MT) (MT) (MT) (MT) (MT) (MT)
Oct 2023 to Mar 2024 | 19760111 22302473 1414336 74661 84516 9613| 75114 243904 46143 6753
Apr2024to Oct2024 | 12082295 36280271 1563375 50847 1588291 10594] 83544 303814 70412] 11715
Ash Utilisation
Summary
Building . .
. A . Garden / Parking / | Industrial . X
Period Constructio | Road -Construction L Agriculture | Biocompost| Total
Play Ground Filling
n
Oct 2023 to Mar2024 6106 0] 0| 0 380 267| 6753
Apr 2024 to Oct 2024 3115 2500 4900 1200| 0 0] 11715
9221 2500 4900| 1200 380 267 18468|




Summary Oct 23 to Oct 24
Fly Ash Generation & Disposal Summary

Month Generation Disposal
Oct-23 1482 1482
Nov-23 1048 1048
Dec-23 1026 1026
Jan-24 1106 1106
Feb-24 883 883
Mar-24 1208 1208
Apr-24 1461 1462
May-24 1537 1527
Jun-24 1718 1718
Jul-24 1903 1903
Aug-24 1900 1936
Sep-24 1683 1656
Oct-24 1513 1513
Total 18468 18468

964

Ash Disposal Utilisation / Disposal Data

Period Oct'23 to Oct'24
Category Qty %

Building Construction 9221 50%

Gard Parki Play G d
arden / Parking / Play Groun 4900 27%
Road Construction 2500 14%
Industrial Filling 1200 6%
Agriculture 380 2%
Biocompost 267 1%
Total 18468 100%




Ash Disp 2023-24

Fly Ash Generation & Disposal details 2023-24
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5. No. Month Ash Generation Disposal
quantity
1 Oct-23 1482 1482
2 Nov-23 1048 1048
3 Dec-23 1026 1026 Category
Building
4 Jan-24 06|
1106 1106} Construction £l
5 Feb-24 883 883 Biocompost 267
[ Mar-24 1208 1208 Agriculture 380
Total] 6753 6753 Total 6753
A __Land Filling
Ash Disposal
Re
s.No. Name Village / Location Name Tehsil Purpose Areain SQM had equestlater | - AshDisposal | o tion oct23 | Nov23 | Dec23 jan-2a | Feb-24 | Mar-2a
Disposed Date Start Date
Date
Building
1 | RSBhatnagar Tashka Rampur ! 6000 1200 11.08.23 1.10.23 29.10.23 1200
Construction|
. ) Building|
2 Rai Singh Jyohara Milak ! 3048 1400 02.10.23 28.10.23 12.12.23 15| 1031 254
Construction
B Building
3 Jagatpal Iyohara Milak ) 3996 1332 8.11.23 12.12.23 29.01.24 513 819
Construction
. . . Building
4 |Krishanpal Singh Raipur Rampur ) 3428 1200 21.01.24 20.01.24 06.03.24 82 a3 235
Construction
) ' Building
5 Seema Mutiyapura Milak ! 3428 974 17.02.24 07.03.24 30.03.24 974
Construction
Total [mT}, 6106 1315|1031 767 901 883 1209
8 [Biocomposting | ] Total{MT)[____ 267]use of Boiler Ash in Biocompost was started in oct'23 and continued tll Jan'2a | ] of 125] 100] o) 0]
C |Agriculture Used (During Oct'23 to Jan'24)
Request Lett
5. No. Farmers Village District Area sq. mtr| SO! Handled during | Ash Utllised | Request Letter| End Date Oct-23| Nov-23 Dec-23 1an-24| Feb-24 | Mar-24
1 crop (MT) (mT1) Date
1 |Firoza Begum _|Tashka Rampur 3000 1350 55 151023 |16.10.23 17.10.23 55
2 |MumtajKhan | Tashka Rampur 2500 1125 50 111123 [14.1123 31.12.23 7 23
3 |RSBhatnagar__|Tashka Rampur 8000 3600 160 10.10.23__[30.11.23 03.12.23 11] 90
02.01.24 04.01.24 59
4 |Saeeda Begum _|Tashka Rampur 3500 1575 70 16.10.23 _[20.10.23 21.10.23 70
5 |vikas Chikti Rampur 2500 1125 25 251123 [01.01.24 310124 a5
Total 19500 8775|380 125 17 133 104 [ a
Total (MT[____ 6753 1482 1048 1025 1105 883 1209

6106

267

6753



Ash Gen

Disp 2024-24

Fly Ash Generation & Disposal details 2024-25
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S. No. Month Ash Generation |2 /5P0%2 Category %
quantity
1 Apr-24 61| 182 Building Construction 311 2%
2 May-24 1537|1807 Road C 2500 215
3 Jun-24 18] 1718 Garden/ Parking / 4s00 a2%
Play Ground
4 Jul-24 1903] 1903 Industrial Filling
5 Aug-2d) 1900) 195‘ Agriculture
6 Sep-24 1683 1666 i
7 Oct-24 1513 1513
Total 1171511718
5.No Name Village / Location Name | Tehsil | Purpose A;'Q""l" Qty bisposed L;f:{"::“a A;:'af"‘::t?' A’E'::';:::" Apr-24 | May-24 | Jun-24 | Jul-24 | Aug-24 sep-2a | oct-24
Building
1 |sahdevKhan Tashka Rampur | ) 4028 513 250324 | oroa2a | 150424 a
2 |Perfect TestHouse |shahzad Nagar Rampur |4 10400 2000| or04.24 | 150424 | 190520
949 1051
Garden/
3 [Karansingh Kalyanpur Rampur |Parking /Play | 1372 1200] 100524 | 190524 | 120624
Ground 476] 724
4 |Radhswami Tashka Rampur |PU1AnE 1395 1106| 10624 | 120624 | 020724
c 994|112
- ’ Building
5 |Amit Narayanpur, Chikma Rempur | 340) 254| 010724 | 0207.24 | 0607.24 Jea
6  |Dharampal Milak Chikna Rampur |2uldine 529) 254| 030724 | o607.24 | 1007.24
Construction 250
Building
7 |Rakesh Raipur Rampur [ 708 100| 040724 | 100726 | 1207.24 o0
Garden/
8 |Hazisi Nasrat Nagar Rampur |Parking / Play 505 00| 0607.24 | 1207.24 | 15.07.20
Ground 200)
Garden/
9 [BIRAcademy Tashka Rampur [Parking /Play | 11220 2300| 0107.24 | 1607.24 | 19.08.24
Ground o3| 1317
Building
10 [Bhuca Chamarpurs, Pahadi Rampur 560) 00| 010824 | 200824 | 280824
c 400
Garden/
1 |Naresh Bhamraua Road, Panwaria |Rampur | Parking / Play 214 200| 17.0824 | 280824 | 310824
Ground 200
Building
12 |Babu Bhamraua Road, Tashka | Rampur 208 200| 260824 | 310824 | 040924
c 10| 181
- Industrial
13 |Parshavnath Plywood| Panwaria Rampur | 2925 1200| 010824 | 040924 | 260924
Filling 1200
14 |Perfect Test House  |Shahzad Nagar Rampur foad 10400| 500 11.09.24 | 26.09.24 05.10,24 28| 228
’ Building
15 |BhagwantSaran  |Koyla Bilaspur | 268 120| 190924 | 051024 | 07.20.24 o
16 |RoopSingh Nankar Milak {B_“"d'"‘ ) 300 168| 250824 [ 071024 | 111024 ssh
Garden/
17 |Mudit Agrawal Bagi Rampur |Parking /Play | 3500 1000] 101024 | 111024 | 301024
Ground 1000
12718 Taci| 1507 1718 1o03] 1o36| 1ese| 1513

11715



Ash Disp Slip 23-24
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Ash Disposal Slip Details for the Period of Oct-23 to March-24

Used for Land filling

S. No. Name Oct-23 Nov-23 Dec-23 Jan-24 Feb-24 Mar-24
2715 to 2943 2962 to 3200 3201 to 3382 3401 to 3593 3601 to 3757 3801 to 4000
1 R S Bhatnagar 2715 2813
2823 2838
2846 2933
2 Rai Singh 2934/ 2943
2962 3087
3089 3198
3216 3265
3 Jagatpal 3266 3373
3421 3578
4 Krishanpal Singh 3579 3593
3601 3757
3801 3840
5 Seema 3841 4000
Used for Agriculture
S. No. Farmers Oct-23 Nov-23 Dec-23 Jan-24 Feb-24 Mar-24
2814 to 2822 3088-3088 3201-3215 3401-3402
2839 to 2845 3199-3200 3374-3382 3410-3420
3594-3600
1 Firoza Begum 2814 2822
2 Saeeda Begum 2839 2845
3 Mumtaj Khan 3088 3088 3374 3382
4 R S Bhatnagar 3199 3200
3201 3215
3410 3420
S Vikas 3401 3402
3594 3600




Ash Disp Slip 24-25
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Ash Disposal Slip Details for FY 2024-25

S. No. Name April May(301-582) June(601-914) July(915-1200) August{1-316) September(317-594) | October(595-837)
1 Sahdev Khan 53 139
2 Perfect Test House 140 298
301 487
3 Karan Singh 488 582
601 732
4 Radhswami 733 914
915 933
5 Amit 934 975
6 Dharampal 976 1018
7 Rakesh 1019 1035
8 Hazi Ji 1036 1069
9 BIR Academy 1070 1200
1 212
10 Bhura 213 277
11 Naresh 278 312
12 Babu 313 316
317 350
13 Parshavnath Plywood 351 551
14 Perfect Test House 552 594
595 632
15 Bhagwant Saran 633 653
16 |Roop Singh 654 682
17 Mudit Agrawal 683 837




969 ANNEXURE- 8

ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P.)
Email : ETRCLTH@YAHOO.IN, Web.: www.etrdndla.com
(ISO 9001:2015, ISO 45001:2018 (OH&S) ISO 14001:2015) .
An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986 TC-5469

ETRC/PMO09/TEST-REP/FT/46

TEST REPORT
Ash Analysis

Test Report Ref No.: ETRC/ASH/198/2024 Date of Report: 09/10/2024
Name /Address/Type of Industry M/s Radico Khaitan Limited
'Bareilly Road
- District: Rampur {(U.P.) - 244901
SAMPLE DETAILS
1 | Sampling Location Ash Hopper 5 Packing Condition Sealed
! Composite Ash
2 | Sample Description (Rice Husk + Coal) 6 | Sample Collected By Industry self
3 | Sample received date | 05.10.2024 7 | Analysis Start Date 05.10.2024
4 | Sample Quantity 1.0 kg 8 | Analysis End Date 09.10.2024
TEST RESULT -
S;' Test Parameter Unit Protocol/Test Method Result
1 | pH = IS: 2720 (Part-26): 1987, Reaffirmed: 2021 8.16
2 | Moisture % IS: 2720 (Part-02): 1973, Reaffirmed: 2020 1.22
3 | Calcium mag/kg IS; 2720 (Part-23): 1976, Reaffirmed: 2020 416.83
4 | Total Nitrogen % | IS: 14684: 1999, Reaffirmed: 2019 0.0168
i 5 | Total Phosphorus % Method Manual of Soil Testing in India 0.00152
6 | Total Potassium % Method Manual of Soil Testing in India 0.237
7 | Arsenic as As mglkg USEPA 3050 B, Revision 2: 1996 3.0
8 Cadmium as Cd mg/kg USEPA 3050 B, Revision 2: 1996 BDL |
I 9 | Total Chromium as Cr | mg/kg Method Manual of Soil Testing in India 26.0
-r10 Copper as Cu malkg Method Manual of SoiﬁlﬂTe‘s;ting in India 24.0
11 | Mercury as Hg mg/kg USEPA 3050 B, Revision 2: 1996 BDL
12 | Iron as Fe mg/kg Method Manual of Soil Testing in India 4100.0
13 | NickelasNi | mglkg USEPA 3050 B, Revision 2: 1996 160
14 | Lead as Pb ma/kg USEPA 3051 A, Revision 1: 2007 23.0 _
15 | Zinc as Zn ma/kg Method Manual of Soil Testing in India 52.0 f
Method Manual of Soll Testing in India (Department of Agriculture and Corporation Ministry of Agriculture, Government of India), 4.6.3
(16b): 2022

«eser--er. END OF REPORT.........
. ETRC warrants that ali analytical work is conducted professionally In accordance with all applicable standard laboratory practices and that this
data reflects our best attempt to generate accurate results for lhe sample, mentioned in the report as above.
. The result relate only to the items tested.
. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the resuits and/or the
performance of the equipment conslituting to the results.
. All disputes subject to Lucknow jurisdiction.
. This repori] ¥ not to be reproduced wholly or in part and cannot be used as evidence in the court of Jaw and should not be used in any
advertising impedia without our special permission in writing.
. Complain rsg_lsterls ava'!ls‘vﬂl) in our laboratory
/ o | r ST~
) ;,.él — / a3
Authorizéd §ignatory :
(Sandeep Kr Verma)
Lab-Incharge

Authorized Signatory
{Ritu Garg)
QM

N\ -
S \

t

Mobile : +91 9897674227, 9936669576 | PAN-!Q(;T' AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD
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ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P)

Email : ETRATH@YAHOO.IN, Web.: www.elrcindla.com

(ISO 50601:2015, ISO 45001:2018 (OH&S) ISO 14001:2015)

An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of Indla under EPA 1986

ETRC/PMOS/TEST-REP/FT/46

TEST REPORT
Ash Analysis

Test Report Ref No.: ETRC/ASH/198/2024 | Date of Report: 09/10/2024

Name /Address/Type of Industry M/s Radico Khaitan Limited
Bareilly Road
District: Rampur (U.P.) - 244901

SAMPLE DETAILS

[ 1 [ sampling Location Ash Hopper ' 5 | Packing Condition Sealed
. Composite Ash
2 | Sample Description (Rice Husk + Coal) 6 | Sample qulected By Industry self
3 | Sample received date | 05.10.2024 7 | Analysis Start Date 05.10.2024
4 | Sample Quantity 1.0 kg 8 | Analysis End Date 09.10.2024
TEST RESULT
Sg Test Parameter Unit Protocol/Test Method Result II
1 | Silica % Method Manual of Soil Testing in India 87.1 |
2 | C:NRatio - Method Manual of Soil Testing in India 8:1 l
"~ Method Manual of Spil Testing in Irlldla (Department of Agriculture and Corporation Ministry of Agricullure, Government of India), 4.6.3
(16b): 2022

.......... END OF REPORT.........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this
data reflects our best attempt to generate accurate results for the sample, mentioned in the report as above.

- The result relate anly to the ilems tested.

- ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the
performance of the equipment constituting to the results.

. All disputes subject to Lucknow Jurisdiction.

- This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any
advertising media without our special permission In wriling.

. Complaig ragister is available in our laboratory

¥

- QoD
Auflliorized Signatory Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)

Qam

Lab-incharge

Mobile : +919897674227, 9936669576 | PAN No.AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD
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ANNEXURE-9
Summary of Ash Generation & Disposal
Fly Ash Generation & Disposal Summary
Month Generation Disposal

Oct-23 1482 1482

Nov-23 1048 1048

Dec-23 1026 1026

lan-24 1106 1106

Feb-24 883 883

Mar-24 1208 1208

Apr-24 1461 1462

May-24 1537 1527

Jun-24 1718 1718

Jul-24 1903 1903

Aug-24 1900 1936

Sep-24 1683 1656

Oct-24 1513 1513

Total 18468 18468

Ash Disposal Utilisation / Disposal Data

Period Oct'23 to Oct'24

Various Categories

Category Qty
Building Construction 9221
Garden / Parking / Play Ground 4900
Road Construction 2500
Industrial Filling 1200
Agriculture 380
Biocompost 267
Total 18468
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[Building Construction
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[j'_‘ GPS Map Camera

Chamarpurs; Uttar Pradesh, India

Q3QG+5WM, Chamarpura, Mamrawwa, Uttar Pradesh 244907, India ™

Lat 28.787967°

Long 79.076

28/09)24 02:40 PM GMT +05:30
ST e .
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e L. Paoa e~
1%t page

Name of the Ash Requester : Bhura
Name and address of ash supplier : Luxmi Co.

Subject : Request letter for disposal of ash for land filling

and construction
Dear Sir/ Ma'am,
Luxmi

I am writing this letter on behalf of Bhura to seek your
consent for free supply of Radico Khaitan Boiler Ash for

land filling/construction work.
Quantity : 85
Name of transport : Trolley

Details of site of land filling work :- Chamarpura, Rampur

Name and address of the Ash Requester : Bhura, Rampur

Sd/-xxx
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IGarden / Parking / Play Ground ]

GPS Map Camera
Rampur, Uttar Prad , India
P3P445FP, sadar, Rampur, Ab jar, Uttar
Lat 28.737138°

Google
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2" page
Name of the Ash Requester : Karan Singh
Name and address of ash supplier : KPS

Subject : Request letter for disposal of ash for land filling

and construction
Dear Sir/ Ma’am,
KPS

I am writing this letter on behalf of Karan Singh to seek

your consent for free supply of Radico Khaitan Boiler Ash

for land filling/construction work.
Quantity : 230
Name of transport : Trolley

Details of site of land filling work :- Kalyanpur

Name and address of the Ash Requester : Karan Singh

Kanlyan, Rampur

Sd/-xxx
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[Road Construction |

;.' J GPS Map Camera |

Shahzad Nagar, Uttar Pradesh, India
ad, Nl hahzad Magar,
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3 page 1.4.2024
Name of the Ash Requester : Perfect test House
Name and address of ash supplier : KPS

Subject : Request letter for disposal of ash for land filling

and construction
Dear Sir/ Ma’am,
KPS

I am writing this letter on behalf of Perfect test House
to seek your consent for free supply of Radico Khaitan

Boiler Ash for land filling/construction work.
Quantity : 417
Name of transport : Trolley

Details of site of land filling work :- Shahsad nagar

Rampur

Name and address of the Ash Requester : Perfect test

House Shahsad nagar Rampur

Sd/-xxx
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|Industrial Filling ]

;.’J‘ GPS Map Camera

Ahamd Nagar Jagir, Uttar Pradesh, India
Q27V+2\ hamd Nagar Jagir, Uttar Pradesh 244901, India
* Lat 28.762477°
.044157°
i 02/10/24 10:47 AM GMT +05:30
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4th page 05.09.2024
Name of the Ash Requester : Sabu Munshi
Name and address of ash supplier : Luxmi Contractor

Subject : Request letter for disposal of ash for land filling

and construction
Dear Sir/ Ma’am,
Luxmi

I am writing this letter on behalf of Sabu Munshi to seek

your consent for free supply of Radico Khaitan Boiler Ash

for land filling/construction work.
Quantity : 417
Name of transport : Trolley

Details of site of land filling work :- Panwadia Fit Ply

Rampur

Name and address of the Ash Requester : Sabu Munshi

Panwadia Fit Ply Rampur

Sd/-xxx
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ANNEXURE-10

Firoza Begam
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(a—ems\p“?m A‘NNC‘\UK@;\O
Name of the Ash Requester : Firoja Begum

Name and address of ash supplier :

Subject : Request letter for discharge of ash for land

filling / construction / agricultural work
Dear Sir/ Ma'am,
Shri K P S Associate

I Firoza Begum am seeking your consent to supply
Radico Khaitan boiler ash free of cost for land
filling/construction work/agricultural work. I have used
ash for the above purpose earlier too and it has been very

successful. Please arrange for supply of ash soon.
Quantity : 5
Name of transport : Tractor Trolley

Details of site of land filling / construction / agricultural

work :- Taraka

Name and address of the Ash Requester : Firoja Begum

w/o Emtiyaz Raza Khan, Police Station Kunda, Rampur

Approx -30T
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Mumtaj Khan
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~Name of the Ash Requester : Mumtaj Raza Khan
Name and address of ash supplier : KP Asso.

Subject : Request letter for discharge of ash for land

filling / construction / agricultural work
Dear Sir/ Ma’am,
Shri K P S Associate

I Mumtaj Raza am seeking your consent to supply Radico
Khaitan  boiler ash free of cost for Iland
filling/construction work/agricultural work. I have used
ash for the above purpose earlier too and it has been very

successful. Please arrange for supply of ash soon.
Quantity : 6
Name of transport : Tractor Trolley

Details of site of land filling / construction / agricultural

work :- Taraka

Name and address of the Ash Requester : Mumtaj Raja
S/o Masood Khan Emtiyaz Raza Khan, Police Station

Kunda, Rampur
11.11.2023

Approx -28T
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R S Bhathagar
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Name of the Ash Requester : Shri Rajendra Bhatnagar

Name and address of ash supplier : ..............

Subject : Request letter for discharge of ash for land

filling / construction / agricultural work
Dear Sir/ Ma’am,
Shri K P S Associate

I Rajendra Bhatnagar am seeking your consent to
supply Radico Khaitan boiler ash free of cost for land
filling/construction work/agricultural work. I have used
ash for the above purpose earlier too and it has been very

successful. Please arrange for supply of ash soon.

Quantity : 12

Name of transport : Tractor Trolley

Details of site of land filling / construction / agricultural

work :- Taraka

Name and address of the Ash Requester : S/o late Shri B

S Bhatnagar Shivapuram, Rampur
Sd./-

10.10.2023 65T
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| Tashka, Uttar Pradesh, India

&' Unnamed Road, Tashka, Uttar Pradesh 244901, India
Lat 28.783546°

Long 79.043859°
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Saeeda Begam
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Name of the Ash Requester : Saiyada Begum

Name and address of ash supplier @ ..............

Subject : Request letter for discharge of ash for land

filling / construction / agricultural work
Dear Sir/ Ma’am,
Shri K P S Associate

I Saiyada Begum am seeking your consent to supply
Radico Khaitan boiler ash free of cost for land
filling/construction work/agricultural work. I have used
ash for the above purpose earlier too and it has been very

successful. Please arrange for supply of ash soon.

Quantity : 07

Name of transport : Tractor Trolley

Details of site of land filling / construction / agricultural

work :- Taraka

Name and address of the Ash Requester : W/o Mumtaj

Raza Khan PS, Kunda, Rampur
Sd./-

10.10.2023 35T
























Rampur, Uttar Pradesh, India
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17/10/24 10:11 AM GMT +05:30
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Vikas
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Name of the Ash Requester : Shri Vikas

Name and address of ash supplier : ..K P S Asso.............

Subject : Request letter for discharge of ash for land

filling / construction / agricultural work
Dear Sir/ Ma'am,
Shri K P S Associate

I Vikas Kumar am seeking your consent to supply Radico
Khaitan boiler ash free of cost for Iland
filling/construction work/agricultural work. I have used
ash for the above purpose earlier too and it has been very

successful. Please arrange for supply of ash soon.

Quantitv : 06 to 07

Name of transport : Tractor Trolley

Details of site of land filling / construction / agricultural

work :- Chikari Ramnagar, Rampur

Name and address of the Ash Requester : Vikas, Rampur
Sd./- Vikas

25.11.2023 35T
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A .

Report Letter of Soil Testing
To,
RadicoKhaitan Limited
This is to inform you that, with reference to your letter
dated 08/11/2024, soil samples were collectively taken from 5
plots and have been tested. The results indicate the presence of
essential nutrients (12 parameters) required for agriculture. The
use of rice husk ash has shown a positive impact on agricultural

activities.

The report is enclosed.

Yours sincerely,

18/11/2024
Chairman,
Soil Testing Laboratory,

Rampur
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Satyamev Jayate
Department of Agriculture & Cooperation Agriculture Department, Uttar Pradesh
Ministry of Agriculture & Farmers Welfare
Government of India
Soil Health Card
Soil Health Card Number: 77
Farmer's Name: Firoza Begam w/o0 xx
Validity:2024 to 2024

Soil Health Card

Farmer's Details

Name Firoza Begam
Address Tashka
Village Tashka
Sub-District/Tehsil Sadar
District Rampur

Pin Code
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Aadhar No.

Mobile No.

9012794786

Soil Sample Details

Soil Sample Number

77

Date of Sample Collection

Survey Number/Grid No.

Khasra Number

Field Area

Land Location (GPS) Latitude: Longitude:
Irrigated Land / Rainfed Land
Name of the | District-Level Soil Testing Laboratory, Rampur
Laboratory
Soil Testing Results
S. No. Parameter Result Unit Assessment/Category
1. pH 6.9 Normal
2. EC 0.284 XX Normal
3. Organic Carbon (OC) 0.81 % High
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4, Available Nitrogen (N) 182.25 Kg/ha Medium
5. Available Phosphorus (P) 35.84 Kg/ha High
6. Available Potassium (K) 285.2 Kg/ha High
7. Available Sulfur (S) 8.835 PPM Low
8. Available Zinc (Zn) 0.71 PPM Sufficient
9. Available Boron (B) 0.393 PPM Sufficient
10. Available Iron (Fe) 9.13 PPM Low
11. Available Manganese (Mn) 3.51 PPM Sufficient
12. Available Copper (Cu) 0.32 PPM Sufficient
Recommendations regarding Secondary and Micronutrients

. No. Parameter Recommendations Based on Soil Testing
1. Sulfur (S)
2. Zinc (Zn)
3. Boron (B)
4, Iron (Fe)
5. Manganese (Mn)
6. Copper (Cu)
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General Recommendations

1. Organic Fertilizer
2, Bio Fertilizers
3. ; Lime / Gypsum
International Year of Soils 2015

Healthy Solis for a Healthy Life

Fertilizer Recommendations for Reference Crop (with Organic Fertilizer)

S. No. |Crop and | Reference | Fertilizer Combination for N.P.K. | Fertilizer Combination for N.P.K.
Variety Crop -1 -2

Fertilizer Name Quantity (kg) | Fertilizer Name | Quantity (kg)

o v B W N
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For more information, please contact the Farmer Call Center at the toll-free number 1800-180-1551.

For specific information, please contact the local staff/officials of the Agriculture Department or visit the

Agriculture Department's website at agriculture.up.nic.in.
Publisher: Bureau, Agriculture Department, 9, University Road, Lucknow.
Signature

Chairman, Laboratory
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Satyamevlayate

Department of Agriculture & Cooperation Agriculture Department, Uttar Pradesh
Ministry of Agriculture & Farmers Welfare

Government of India

Soil Health Card

Soil Health Card Number: 78
Farmer's Name: Mumtaz Khan s/o xx Khan
Validity:2024 to 2025

Soil Health Card

Farmer's Details

Name Mumtaz Khan
Address Tashka
Village Tashka
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Sub-District/Tehsil Sadar
District Rampur

Pin Code

Aadhar No.

Mobile No. 9012794786

Soil Sample Details

Soil Sample Number 78

Date of Sample Collection

Survey Number/Grid No.

Khasra Number

Field Area

Land Location (GPS) Latitude: Longitude:

Irrigated Land / Rainfed Land

Name of the | District-Level Soil Testing Laboratory, Rampur
Laboratory

Soil Testing Results

S. No. Parameter Result Unit Assessment/Category
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1. pH 7.7 Normal
2, EC 0.266 XX Normal
35 Organic Carbon (OC) 0.92 % High
4., Available Nitrogen (N) 207 Kg/ha Medium
5; Available Phosphorus (P) 35.84 Kg/ha High
6. Available Potassium (K) 296.8 Kg/ha High
7. Available Sulfur (S) 8.908 PPM Low
8. Available Zinc (Zn) 0.64 PPM Sufficient
9. Available Boron (B) 0.430 PPM Sufficient
10. Available Iron (Fe) 5.63 PPM Sufficient
11. Available Manganese (Mn) 4.13 PPM Sufficient
12. Available Copper (Cu) 0.35 PPM Sufficient
Recommendations regarding Secondary and Micronutrients

. No. Parameter Recommendations Based on Soil Testing
1. Sulfur (S)
2. Zinc (Zn)
3. Boron (B)
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4. Iron (Fe)
Manganese (Mn)
6. Copper (Cu)
General Recommendations
1. Organic Fertilizer
2. Bio Fertilizers
3. Lime / Gypsum

International

Year

Healthy Solis for a Healthy Life

of

Soils

2015

Fertilizer Recommendations for Reference Crop (with Organic Fertilizer)

S. No. |Crop and | Reference | Fertilizer Combination for N.P.K. | Fertilizer Combination for N.P.K.
Variety Crop -1 -2
Fertilizer Name Quantity (kg) | Fertilizer Name | Quantity (kg)
1,
2.
3.
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For more information, please contact the Farmer Call Center at the toll-free number 1800-180-1551.

For specific information, please contact the local staff/officials of the Agriculture Department or visit the

Agriculture Department's website at agriculture.up.nic.in.
Publisher: Bureau, Agriculture Department, 9, University Road, Lucknow.
Signature

Chairman, Laboratory
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Satyamevlayate

Department of Agriculture & Cooperation Agriculture Department, Uttar Pradesh
Ministry of Agriculture & Farmers Welfare

Government of India
Soil Health Card
Soil Health Card Number: 79

Farmer's Name: Syeda Begumw/o Mumtaz Raza Khan
Validity:2024 to 2025

Soil Health Card

Farmer's Details

Name Syeda Begum
Address Tashka
Village Tashka
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Sub-District/Tehsil Sadar
District Rampur

Pin Code

Aadhar No.

Mobile No. 9012794786

Soil Sample Details

Soil Sample Number 79

Date of Sample Collection

Survey Number/Grid No.

Khasra Number

Field Area

Land Location (GPS) Latitude: Longitude:

Irrigated Land / Rainfed Land

Name of the | District-Level Soil Testing Laboratory, Rampur
Laboratory

Soil Testing Results

S. No. Parameter Result Unit Assessment/Category
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1. pH 7.2 Normal
2. EC 0.234 XX Normal
3. Organic Carbon (OC) 0.77 % High
4, Available Nitrogen (N) 173.25 Kg/ha Medium
5 Available Phosphorus (P) 26.8 Kg/ha High
6. Available Potassium (K) 296.4 Kg/ha High
7. Available Sulfur (S) 8.630 PPM Low
8. Available Zinc (Zn) 0.55 PPM Low
9. Available Boron (B) 0.468 PPM Sufficient
10. Available Iron (Fe) 6.06 PPM Sufficient
11, Available Manganese (Mn) 2.94 PPM Sufficient
12. Available Copper (Cu) 0.41 PPM Sufficient
Recommendations regarding Secondary and Micronutrients

. No. Parameter Recommendations Based on Soil Testing
1, Sulfur (S)
2. Zinc (Zn)
3. Boron (B)
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4, Iron (Fe)

Manganese (Mn)

Copper (Cu)

General Recommendations

Organic Fertilizer

2. Bio Fertilizers

Lime / Gypsum

International Year of Soils 2015
Healthy Solis for a Healthy Life

Fertilizer Recommendations for Reference Crop (with Organic Fertilizer)

S. No. |Crop and | Reference | Fertilizer Combination for N.P.K. | Fertilizer Combination for N.P.K.
Variety Crop -1 -2

Fertilizer Name Quantity (kg) | Fertilizer Name | Quantity (kg)
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For more information, please contact the Farmer Call Center at the toll-free number 1800-180-1551.

For specific information, please contact the local staff/officials of the Agriculture Department or visit the

Agriculture Department's website at agriculture.up.nic.in.
Publisher: Bureau, Agriculture Department, 9, University Road, Lucknow.
Signature

Chairman, Laboratory
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Satyamevlayate
Department of Agriculture & Cooperation Agriculture Department, Uttar Pradesh
Ministry of Agriculture & Farmers Welfare

Government of India
Soil Health Card
Soil Health Card Number: 81

Farmer's Name: Vikash s/o S.B. Saxena
Validity:2024 to 2025

Soil Health Card

Farmer's Details

Name

Vikash

Address

Village
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Sub-District/Tehsil Sadar
District Rampur

Pin Code

Aadhar No.

Mobile No. 9761937222

Soil Sample Details

Soil Sample Number

Date of Sample Collection

Survey Number/Grid

No.

Khasra Number

Field Area

Land Location (GPS)

Latitude:

Longitude:

Irrigated Land / Rainfed Land

Name of the

Laboratory

District-Level Soil Testing Laboratory, Rampur

Soil Testing Results

S. No. Parameter

Result Unit

Assessment/Category
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1. pH 6.9 Normal
2. EC 0.174 XX Normal
3; Organic Carbon (0OC) 0.70 % Medium
4. Available Nitrogen (N) 157.5 Kg/ha Medium
5. Available Phosphorus (P) 26.88 Kg/ha High
6. Available Potassium (K) 268.8 Kg/ha Medium
7. Available Sulfur (S) 7.315 PPM Low
8. Available Zinc (Zn) 0.54 PPM Low
9. Available Boron (B) 0.319 PPM Sufficient
10. Available Iron (Fe) 4.57 PPM Sufficient
11. Available Manganese (Mn) 3.05 PPM Sufficient
12. Available Copper (Cu) 0.53 PPM Sufficient
Recommendations regarding Secondary and Micronutrients

. No. Parameter Recommendations Based on Soil Testing
1. Sulfur (S)
2, Zinc (Zn)
3. Boron (B)
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4, Iron (Fe)

Manganese (Mn)

6. Copper (Cu)

General Recommendations

Organic Fertilizer

2, Bio Fertilizers

Lime / Gypsum

International Year of Soils 2015
Healthy Solis for a Healthy Life

Fertilizer Recommendations for Reference Crop (with Organic Fertilizer)

S. No. | Crop and | Reference | Fertilizer Combination for N.P.K. | Fertilizer Combination for N.P.K.
Variety Crop -1 - 2

Fertilizer Name Quantity (kg) | Fertilizer Name | Quantity (kg)
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For more information, please contact the Farmer Call Center at the toll-free number 1800-180-1551.

For specific information, please contact the local staff/officials of the Agriculture Department or visit the

Agriculture Department's website at agriculture.up.nic.in.
Publisher: Bureau, Agriculture Department, 9, University Road, Lucknow.
Signature

Chairman, Laboratory
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Satyamevlayate
Department of Agriculture & Cooperation Agriculture Department, Uttar Pradesh
Ministry of Agriculture & Farmers Welfare
Government of India
Soil Health Card
Soil Health Card Number: 80
Farmer's Name: R.S. Bhatnagar
Validity:2024 to 2025

Soil Health Card

Farmer's Details

Name R.S. Bhatnagar
Address Tashka

Village Tashka
Sub-District/Tehsil Sadar
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District Rampur

Pin Code

Aadhar No.

Mobile No. 9917536000

Soil Sample Details

Soil Sample Number

Date of Sample Collection

Survey Number/Grid No.

Khasra Number

Field Area

Land Location (GPS) Latitude: Longitude:

Irrigated Land / Rainfed Land

Name of the | District-Level Soil Testing Laboratory, Rampur

Laboratory

Soil Testing Results

S. No. Parameter Result Unit Assessment/Category

1. pH 6.8 Normal
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2. EC 0.126 XX Normal
3. Organic Carbon (OC) 0.85 % High
4, Available Nitrogen (N) 191.25 Kg/ha Medium
5. Available Phosphorus (P) 31.36 Kg/ha High
6. Available Potassium (K) 291.2 Kg/ha High
7: Available Sulfur (S) 7.588 PPM Low
8. Available Zinc (Zn) 0.47 PPM Low
0. Available Boron (B) 0.449 PPM Sufficient
10. Available Iron (Fe) 5.76 PPM Sufficient
11. Available Manganese (Mn) 2.92 PPM Sufficient
12. Available Copper (Cu) 0.72 PPM Sufficient
Recommendations regarding Secondary and Micronutrients

. No. Parameter Recommendations Based on Soil Testing
1. Sulfur (S)
2% Zinc (Zn)
3. Boron (B)
4, Iron (Fe)
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5. Manganese (Mn)
6. Copper (Cu)
General Recommendations
1. Organic Fertilizer
2; Bio Fertilizers
3. Lime / Gypsum
International Year of Soils 2015

Healthy Solis for a Healthy Life

Fertilizer Recommendations for Reference Crop (with Organic Fertilizer)

S. No. | Crop and | Reference | Fertilizer Combination for N.P.K. | Fertilizer Combination for N.P.K.
Variety Crop -1 -2

Fertilizer Name Quantity (kg) | Fertilizer Name | Quantity (kg)

P
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For more information, please contact the Farmer Call Center at the toll-free number 1800-180-1551.

For specific information, please contact the local staff/officials of the Agriculture Department or visit the
Agriculture Department's website at agriculture.up.nic.in.

Publisher: Bureau, Agriculture Department, 9, University Road, Lucknow.
Signature

Chairman, Laboratory
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o ANNEXURE-12
IR
RKL /SR, VR 679 . 9’?{( (ﬁca 06.10.2023

To

5

~ic Chatrman,

Central Pollution Control Board,

Parivesh Bhawan, East Agun Nagar,

Delhi- 110032

| Production, spent wash generation, Press

SUB.: - Details of Grain, Molasses & Malt Alcoho
! . f Blo-Compost and Up Stecam & Down

Mud Procurement, Sale of Bio-Compost; Quality o
Strearn analysis report Sep.-2023

Dear Sir,

In compliance of CPCB Dircctives vide letter no . B-190198 / NGBRA (RG) / CPCB/ Di_ﬁ““"fw

/21 /2016-17 dated 2™ Junc. 2017, Please find enclosed under cover of this letter details of ,
ions , mass flow meter

Alcohol production , spent wash generation , Details of MEE operations :
reading connected with CPCB server , Press Mud Procurement, Sale of Bio-Compost, Quality
of Bio-Compost, Up Stream & Down Stream analysis report for the month of Sep.-2023 for our

unit Radico Khaitan Ltd., Rampur. We understand the same is in line with your requirement.
Kindly acknowledge the receipt.

Thanking you,
With regards,

\ :
For RADICO KHAIT/ , RAMPUR

Devendra Singh
Senior Vice President (

CC:~ 1.Member Secretary, U.P.Pollution Control Board, Building No TC-12V, Pick
Up Bhawan, Vibhuti Khand ,Gomati Nagar , LUCKNOW —-226010

2. Regional Officer, UPPCB, 1-A/ INS-1, Avas Vikas Colony Buddhi vihar, Delhi
Road - Moradabad U.P

3, NGRBA Cell CPCB, Water Quality Management-II Division, Central Pallution
Control Board, Parivesh Bhawz_m,- Eqst Arjun Nagar, Shahdara, Delhi - 110032 '

Radico Khaitan Limited
1SO 9001 : 2015 & 22000 : 2018 Certificd Company

Aegd. Office : Bareilly Boad, Rampur-244801 (U.P)
Tal : EPABX (0595) 2350801, 2350602, Fax : (0585) 2350009
Head Office : Plot No. J-1, Biock B-1, Mohan Co-op. Industrial Aresa,
Mathura Road, New Delhi~-110044
Tel : [81- 11} 4D975400/444/S00/S55, Fax : [91-11) 41678841-42, 41676718 (Exports)
e-mail : info@radica.co.in
website : www.radicokhaitan.cam
CIN No. L26941UP1983PLC0O27278



GLOBAL BRWVIRO Laboratorieg

ME SHREE MANAN: DHAM Tempic
NO. 4, KHASRA NO. 45, OPPOS .
Z%;TKM MILE STONE, INDUSTRIAL AREA, MEERUT ROAD, GHAZIABAD -201003 (yp}

MOBILE : +91-9810317145, +91-8826028116

£-mail : global_enviro@rediffmail.com, globalenvirolab@gmali.com

L HANDS TO SAVE ENVIRONNENT i
. TEST REPORT -
. | M/S. RADICO KHAITAN LTD.
[ 1ssup 10 " | BAREILLY ROAD, RAMPUR,
. "UTTAR PRADESH, INDIA.
‘| Sample Identification NO. : OM‘2309‘”00]
- [ Test Report No, . GEL-200S R85 :
- [Date of Issus : | 19.09.2023
¢ [Testing Location 1 | PERMANENT FACILITY
; Sampling Method : | GEL/SOP-01/OM
i- Type of Sample : | ORAGNIC MANURE
1 | Sampling Date : | 14.09.2023
[ Sempling by : | GELSTAFF
i Date of Scmple Receipt 14.09.2023
| Sample Condition : | SEALED
! clysis Durafion : | 14.09.2023 To 18.09.2023
: ORGANIC MANURE ;éMPLE ANALYSIS RESULgAHDARD a5 per Ferfizer (Confrol)
| sNo. | PARAMETER Unt & Results “Order m:séa:igzg?:ﬂded .Dt.
1 [ Moisture % by weight 245 - 3040
| o | Poticlesize S o - [minimurm 90% matericls pass through
(% materials pass through 4.0mm I Sieve) % . 4.0 mm IS Sieve)
3. | Bulk Density g/m3 0.875 <10
; T 50x 108
R ont | st | s i
© 5 | Total Organic Carbon (TOC) % by weight 18 14.0 [minimum)
é. | Total Nitrogen {as N} % by weight 1.2 0.8 [minimum)
| 7. | Total Phosphates [as P203) % by weight 15 0.5 [minimum)
! 8. | Total Potash{as K20) % by weight 2.8 0.8 (minimum)
9. | NPK Nutrients(Total of N, P205, and K20) | % by weight 4.8 Should not be less than 3 %
i0. | C:NRatio - 18.5:1 T <18

11. | pH - 7.40 4580
) 12. | Conductivity dSm-1 2.7 Not more than 4.0

13. | Arsenic (as As203) mg/kg BDL (DL=0.2) -+ +»10.00 [maximum)

14, | Cadmium (as Cd) mg/kg ‘| BDL(DL=0,02) —5.00 [maximum)

15, | Chromium(as Cr) mg/kg BDL (DL=0.05) 50.00 (maximum)

16. | Copper (as Cuj mg/kg 16 300.00 {maximum)
7. | Mercury (as Hg) mg/kg BOL (DL=0.01) 0.15 (maximum)
_18._| Nickel (as Ni) ma/kg 4 50.00 (maximum)
_12.__ Lead (as Pb) mg/kg BDL (DL=0,02) 100.00 (maximum)

20. | Zinc (as Zn) mg/kg S8

NTEKHAB KHAN (Technical Manager)

N
- Note: 1, The rasulis listed refer only to the tested samples and applicabls parameters.
2. The samples will be destroyed after 15 days of sampling.

3. This report cannct be used as evidanca In the court of law and cannot be usad In part or full in any media

4. Subject to Ghaziabad Jurisdiction only.

®9*END OF REPORT®**

1000.00 (maximum)
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Parivesh Bhawan, Bast Aijun Nagar,
Dol Jops v

NUR Do Ginin, Molisses & Mali Aleahol Produetion, speat wash generation, Press 7

it Prveunvinent, Sale of Bio-Compost, Quality of Bio-Compost and Up Stream & Down
Neean anahusiv iepan Oet=2023

L
Dear Nir, ) )

“
.

Ta complianee ol CPCH Directives Vide letter no . B-190198 / NGBRA (RG);‘ cres Ipl:elalicry
S102016-17 dared 2 June, 2017, Please find enclosed under cover of this-letter details af .
Adcohol production | spem wash generation . Details of MEE  operations . mass flow meler
reading connected with CPCHB server | Press Mud Procurement, Sale of Biu-Compost;Qu’-lle
o Bro-Compost, Up Stream & Down Stream analysis report for the month of 0(:!.—2(_)"_: for our
asit Radico Nhaitm Lid., Rampur. We understand the same is in line with your requirement.

Nindly acknowledge the receipl. LA '
Thknking vou. ' ' -
W 5ih regards, 2 -
For RADICO KHAITAN LIMITED, RAMPUR ”
. ' ’ e 2 ot - B
N~ o i

Devendra Singh ) oy
Senibr Vice President (B

CC- " i Member Seéretary, U.P.Pollution Control Board, Building NoTC-12V. Piek .
Up Bhawan, Vibhuti Khand ,Gomati Nagar , LUCKNOW — 226010

2. Regiom! Officer, UPPCB, 1-A/ IN

S$-1, Avas Vikas Colony Budgdhi vihar, Delld >
Road - Moradabad U.P A . N
- F) . . -
? NGRBA Cell CPCB, Water Quality Managemeni-11 Division, Central Pollution .
Contnd Bosrd, Prgivesh Bhowan, East Arjun Nagor, Shahdarn, Detli - L0352 ;
& . <
J e . . » ‘ ’ N
~ Radico Khaitan Linited !
SO0 2005 & 220002 218 Certtlied Company i .
. Hd B b ity T tianagat 714000 (U P] ’
) N N UA Y IR i i1 o gh Wt IUZ!“:!'] 50008 o
T I N R TTTIRO T THR A e Upt sl Arew, \'
TR st Diseag Bros ity 130000040 _ ! 5
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GLOBAL ENVIRO Laboratories

NO. 45, OPPOSIE SHREE MANAN DHAM TEMPLE,
BT, MLE STONE, INDUSTRIAL AREA, MEERUT ROAD, GHAZIABAD +201003 (U.1)

: 9810317145, +91-8026020116
:Iggilf ‘g'lg)':::l enviro@rediiimall.com, globalenviplab@gmall.corm

MoEF&CC Rocognized Environmontal Laboratory

JOM MANTS TD SAVE ENVIROCNMENT

TEST REPORT T
. S. RADICO KHAITAN LTD.
SEREC ' ﬂﬁﬁsm'ff ROAD, RAMPUR,
UTTAR PRADESH, INDIA,
Sample identification No., i | OM-231014/001
Test Report No. ¢ | GEL-2310/7382
"Date of tssue : | 19.10.2023
" Testing Location * | PERMANENT FACIUTY
"Sampling Method GEL/SOP-01/OM
| Type of Sample ORAGNIC MANURE
Sompling Date 14.10.2023
Sampling by GEL STAFF
Date of Sample Receaipt 14.10.2023
| Sample Condition SEALED LI
'b{ Analysis Duration t | 14.10.2023 To 19.10.2023 ~
j— ORGANIC MANURE SAMPLE ANALYSMEE%ANDARD o por Farilizer (Confrol)
é S.No. | PARAMETER ' Unit Results :ofg_;,‘_r; 1915%4:3 23?;1;ndod » DL
| 1 | Moisture % by welght 23.8 30-40
| 2 Farticle Size . % 5t.6 (minimum 90% materlals pass through
' {% materals pass through 4.0mm 1S Sleva) s 4.0 rmm IS Sleve)
| _3. | Bulk Density g/m3 0.825 <1.0
R 50x 106
4. }S’,‘,"K\Zc:%'ezfggg eri) _ count 412x10 7 (within ?“ ?:3:2 :f:&rgldo!o of
il s Total Organic Carbon [TOC) % by welght 16 14,0 {minlmum)
gl 6 Total Nitrogen [as N) % by weight 1.6 0.8 {minimum)
g ~_7. | Total Phosphates (as P205) % by welghi 1.2 0.5 (minimum)
i 8. Total Potash(as K20) % by weight 1.8 0.8 (minimum)
[5._[ NPK Nutfents(Tolal of N, P205, and k20T | s o viaion 46 Should not be less than 3 %
i{ 10. | C:NRatio - 10:1 <18
£l 11, [ pH - 7.15 6.5-8.0
? 12. | Conductivity dSm-1 2.9 __Not more than 4.0
1213, | Arsenic (as As203) mg/kg BDL (DL=0.2) 10.00 (maximum)
i[> 14. | Cadmium (as Cdj) ‘mg/kg BDL (DL=0.02) 5.00 (maximum)
Chromium(as Cr) mg/kg BDL (DL=0.05) 50.00 {maximum)
Copper {as Cu) mg/kg 21 300.00 {maximum}
Mercury (as Hg) mg/kg BDL (DL=0.01) 0.15 (maximum)
Nickel (as Ni) mg/kg 6 50.00 [maximum)
Lead {as Pb) mg/kg BDL {DL=0.02) 100.00 [maximum)
Zinc {as Zn} mg/kg 626 o 1000.00 (maximum)

(Chicked By)

LNTEKHAE KHAN {Technical Manager)
ote:

2. The samples will ba destroyed afler 15 days of sampling.

h_-G%%ziabad Jurisdiction only.

1. The results listed refer only to the tested samples and applicable parameters,

3. This report cannot be used as evidence In the court of law and cannot be usad In part or full In any media

***END OF REPORT®***

ISO 9001:2015, 14001:2015 & OHSAS 18001:2007 CERTIFIE
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To, L -

The Chainm an,

Central Pollution Control Board,
Parivesh Bhawan, Bast Arjun Nagar,
Delhi- 110032

x 3 -ss
SUB.; - Details of Grain, Molasses & Malt Aleolhol [’;?uluction. spent ""“Shsf’“ncm;ogi\g
Mud Procuremient, Sale of Bio-Compost, Quulity of Biv-Compost and Up Stream
Stream analysis report Nov,-2023

ARy
. d

Dear Sir,

In compliance of CPCB Dircctives vide letter no . B-190198 / NGBRA (RG) / CPCB é Dxiuuefry
121/ 2016-17 dated 2™ June, 2017, Please find enclosed under cover qf this letter et;u S ot :
Alcohol pmduc‘ﬁon , spent wash generation , Details of MEE 0perat10n§ S masg vﬂow r.nerer
reading connected with CPCB server , Press Mud Procurement, Sale of Bio-Compost, quz_\ ity ‘
of Bio-Comipost, Up Stream & Down Stream analysis report ‘f01:' lhf: mon.th of Nov.-2923” or our
unit Radico Khaitan Ltd., Rampur. We understond the same is in line with your requirement.

Kindly acknowledge the receipt.

Thanking you,
With regards,

For RADICO KHAITAN LIMITED, RAMPUR
¢ )

CC:- 1. Member Secretary, U.P.Pollution Control Board, Building No TC-12V, Pick
Up Bhawan, Vibhuti Khand ,Gomati Nagar , LUCKNOW — 226010

2. Regional Officer, UP.PCB, 1-A/ INS-1, Avas Vikas Colony Buddhi vihar, Delhi’
Road - Moradabad U.P

3. NGRBA Cell CPCB, Water Quality Management-1I Division, Central Pollution
Control Board, Parivesh Bhawan, East Arjun Nagar, Shahdara, Delhi - 110032

Radico Khaitan Limited
1SO 9001 : 2015 & 22000 3 2018 Certified Company

Regd. Oftice : Bareilly Road, Rampur-244901 (UP)
Tel. : EPABX [0595) 2350601, 2350602, Fax : (0595) 2350009
Head Office : Plot No J-1, Block B-1, Mahan Co-op. Industrial Area,
' Mathura Road, New Delhi- 110044 )
Tel 2 (91-11) 40875400/444/500/555, Fax : 91-1) 41678841-42, 41676718 (Exports)
a-mail : info@radico cain
. v website : www.radicokhaitan.com
CIN No. L26S41UP1883PLC027278
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| ooy, GLOBAL ENVIRO Laboratories
| A O (e} PLOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAM TEMPLE,
o] © 8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -201003 (U.P}
i~ s MOBILE : +91-9810317145, +91.8826028114 ‘
£-moil : global_enviro@radiitmall.com, giobalenvirolab@gmail.com
ity MoEF&GC Recognlzed Environmental Laboratory
iffoon anon 1o s oo TEST REPORT
e + | M/S. RADICO KHAITAN LTD. j
| [ 1sSUED TO BAREILLY ROAD, RAMPUR,
1§ UTTAR PRADESH, INDIA.,
:3 - , . | OM-231118/001
| Somplo dentification 1o T [ GEL-2311/8390
.+ | Test Report No. v [ 28.11.2023
I Dajaotisye, - | PERMANENT FACILITY
;ashn? Locchond ] GEL/SOP-01/OM
3 ampling Metho - ORAGNIC MANURE
;’,ﬂ Type of Sample : 2
| Sempling Date : | 18.11.20
| Sompiling by : | GELSTAFF
| Date of Sample Recelp! + | 18.11.2023
| Somple Condition : | SEALED
» Analysis Duration : | 18.11,2023 To 23.11.2023 T
X PLE ANALYSIS
ﬂ-..-..'-' ORGANIC MANURE SAM STANDARD as per Ferttilizer (Control)
S.No. Results Order 1985(4th amended, Dt.
g o. | PARAMETER Unit 10.10.2015)
BE1 Moisture % by weight 24.2 30-40
' g:e. Particle Size : . (minimum 90% matericls pass through
- (% materials pass through 4.0mm IS Sleve) i — 4.0 mm IS Sieve}
£=;3. Bulk Density a/m3 0.845 <1.0
-, | Total Viable Count ' S, 5.0x 106
e {N.P.K and Zn bacteria) : count 3.60x10 (within 3 month from date of
= — manufacture}
5. | Total Organic Carbon (TOC) % by weight 18 14.0 [minimum)
; f“-" Total Nifrogen {as N) % by weight 1.4 - 0.8 (minimum)
| Tolal Phosphates [as P205) % by weight 13 0.5 (minimum)}
! ma. Total Potfnsh(cs K20) % by weight 1.6 0.8 {minimum}
0 B9, NT’K Nutx?en’rs{'fofol of N, P205, and K20) | % by weight 4.3 Should not be less than3%
E 210. | C:NRatio . - 12.83:1 ' <18
& @11, | pH - - 712 6580
712, fondvucnvny _ dSm-1 3.2 Not more than 4.0
2 Ao A20%) s mg/kg | BDLOL=02) | 7 110,00 fmaximum)
. ;l'; c: miumn {as €d) ’ mg/kg BDL (DL=0.02) 5.00 [maximum)
— h = romium(as Cr) mg/kg BDL (DL=0.05) 50.00 {maximum)
e e o) mo/kg | 2 300,00 {maximum]
I Niik‘:l’% S“ij) 9) mg/kg | BOL{DL=0.01) 0.15 [maximum)
| T5. [ Teaa (as Pbl) ma/ky - 50.00 fmaximum)
b = T - mg/kg BDL (DL=0.02) 100.00 (maximum)
{20 [ais o) mg/kg 610 1000.00 (maximum)

INTEKHAB KHAN (Technlcal Manager)
Note: 1. The results listed refer only to the tested samples and appilcable parameters.
g. 2(3 samples will be b:estroyed after 15 days of sampling,
3 s report cannot be used as evidence In the court of law and cannot be used |
Sub Ghaziabad Jurisdiction only. sedinpartorfulln any media

***END OF REPORT***
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The Chuimmn,

Pm::lrul T’qllulinn Control Boal,
arw‘csh Bhawan, Bast Atjun Nogar,

Delhi- 110032

SUB.: - Details of Grain, Molasses & Malt Alcohol Production, spent wash gcncmtio;;. P::SS
Mud Procurement, Sale of Bio-Compost, Quality of Bie-Compost nnd Up Stream & DoV ,

Stream analysis report Dec.-2023

@ Dear Sir,

In compliance of CPCB Directives vide letter no . B-190198 / NGBRA (RG)/CPCB/ Di;‘.tlllefy
/21/2016-17 dated 2™ June. 2017, Please find enclosed under cover of this letter details of ,
Aleohol production , spent wash generation , Details of MEE operations , mass flow rncEcr
reading connected with CPCB server , Press Mud Procurement, Sale of Bio-Compost, Quality
of Bio-Compost, Up Stream & Down Stream analysis report for the month of Dec.-2023 for our
unit Radico Khaitan Ltd., Rampur. We understand the same is in tine with your requirement. =

Kindly acknowledge the receipt.

Thanking you,
With regards,

For RADICO :KHAITAN LIMITED, RAMPUR

”’-‘ﬁ”@ - Devendra Singh
-/, Senior Vice President (

, U.P.Pollution Control Board, Building No TC-12V, Pick

CC:-. 1. Member Secreta
' Khand ,Gomati Nagar , LUCKNOW - 226010

-Up Bhawan, Vibl

2. Regional Officer, UPPCB, 1-A/ INS-1, Avas Vikas Colony Buddhi vihar, Delhi
Road - Moradabad U.P I

- 3. NGRBA Cell CPCB, Water Quality Management-II Division, Central Pollution
Control Board, Parivesh Bhawan, East Arjun Nagar, Shahdara, Delhi - 110032

Radico Khaitan Limited
ISO 9001 : 2015 & 22000 : 2018 Certified Company
RAegd. Office : Barsilly Road, Rampur-244801 (U.P)
- Tel.: EPABX (0595) 2350601, 2350602, Fax : (0585) 2350009
‘'Head Office : Plot No. J-1, Block B-1, Mohan Co-op. Industrial Ares,
Mathura Road, New Delhi-110044 ’
Tel : (81-11) 40975400/444/500/555, Fax : (91-11) 41678841-42, 41676718, (Exports)
e-mail * info@radico.co.in
website : www.radicokhaitancom
CIN No. L263941UP1983PLC0O27278
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cLOBAL ENVIRO Laboratories

o o MOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAM TEMPLE,
BTH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -201003 [U.R)
I MOBILE : +91-9810317145, +91.8826028116 _
X t-moll ; global_enviro@redittima.com, globaienvirolob@gmall.com
s To Lve ¢ MoEEMACE Recognized Environmentol Loboratory
E5eS: TEST REPORT
| 1SSVED TO . | M/S. RADICO KHAITAN L1D.
' m BAREILLY ROAD, RAMPUR,
4 UTTAR PRADESH, INDIA.
Sample Identification No. v | OM-231223/001
Test Repott No. v | GEL-2312/7805
Date of stve 3 | 28.12.2023
Testing Locotion t | PERMANENT FACILITY
Sampiing Method 1 | GEL/SOP-01/0OM
Type of Somple « | ORAGNIC MANURE
Sompling Date : | 23122023
Sampling by 1 | GELSTAFF
Date of Somple Receipt v {23,12.2023
g Sample Condition , 1 | SEALED
| Anctysis Duration : | 23.12.2023 To 27.12.2023
ORGANIC MANURE SAMPLE ANALYSIS RESULTS
STANDARD as per Feillzer (Control)
S.No. | PARAMETER Unit Results Order 1985{(4th smended ., DL
10.10.2015)
1__| Molsture % by welght 225 30-40
Particle Size minimum 90% materials pass
2 = materiols pass through 4.0mm IS Sieve) % 90.5 . i s gﬁevﬁ? rreven
A 3. Bulk Density : a/m3 0.847 <10
4| Total Viable Count ) 5.0x 106
* | (N.P.K ond Zn bacteria) count 3.67x10 (within 3 mon;h from date of
9 o = manufacture}
il 5 Total Qrgonnc Caroon [TOC) % by weight 16 14.0 (minimum}
6 Total Nitrogen {as N) % by weight 1.5 0.8 {minimum}
»27. | Total Phosphales {as P205) % by weight 12 0.5 (minimum)
Total Potashias K20) % by weight 15 0.8 [minimum}
NPK Nut?entsﬁofcl of N, P205, and K20) | % by weight 4.2 Should not be lass than3 %
C: N Ratic - 10.6:1 <18
gH ~ - 7.16 4.58.0
mond_ucmw gsm-1 35 Not more than 4.0
senic (as As203) mg/kg BDL (DL=0.2) 10.00 (maximum)
Cadmium (as Cd) mg/kg | BDL(DL=0.02) 5,00 (maxmum)
ghromnum{cs cn) ma/kg BDL (DL=0.05) .50.00 {[maximum}
;‘l. i M‘;?Def (as Cu) mg/kg 26 300.00 (moximunri)
— (0s Hg) mg/kg__|_BDL (DL=0.01) 0.15 [maximum)
s, ke - ]
%5 Tieod {c{;:::? * Do > =0 [
__ﬁ T (O T ma/kg BDL (DL=0.02) 100.00 (maximum)
~ mg/kg 612 100000 {maXimum)
NN NG

;gecked By)

NTEKHAB KHAN (Technical Manager)

|
Note: 1, Tha results listed
! d refer only o the lested samples and applicable parameters.
2. The samples will ba destroyed afler 15 days of sampling.

4. Subject lo Ghazlabad Jurlsdiction only,

3,
This report cannot be used as avidence In the count of law and cannol ba used In part or fult In eny media

EBpuE
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OF REPORT***
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s\ diien - Brnosaue - by
Radico
M/s Brothers Brick Kiln Date: 16.10.2024

Village - Lala Nagla; Tehsil - Bilaspur
District - Rampur (Uttar Pradesh)

Subject: Regarding the Supply of Fly Ash to Your Brick Kiln by
RadicoKhaitan, Rampur

Sir,

As you are aware, Radico Khaitan Limited is an established distillery
located in the city of Rampur. Boilers have been installed in our
distillery to operate the plant. We intend to supply the fly ash

generated from our boilers for use in your brick kiln.

In continuation of our telephonic conversation, kindly inform us about
your terms and any necessary discussions regarding the procurement

of this fly ash by you.

Thank you,

For Radico Khaitan Limited,
Authorized Officer
Radico Khaitan Limited
ISO 9001: 2015 & 22000: 2018 Certified Company
Regd. Office: Bareilly Road, Rampur-244901 (U.P.)

Tel.: EPABX (0595) 2350601, 2350602, Fax: (0595) 2350009

Head Office: Plot No. J-1, Block B-1, Mohan Co-op. Industrial Area,
Mathura Road, New Delhi-110044
Tel: (91-11) 40975400/444/500/555,
Fax: (91-11) 41678841-42, 41676718 (Exports)
e-mail: info@radico.co.in
website: www.radicokhaitan.com
CIN No. L26941UP1983PLC027278




PROOF OF SERVICE

1116
Deepak Singh
From: Deepak Singh
Sent: 20 November 2024 11:37
To: Consultant Judicial-NGT(P.B.); pradeepmisra@yahoo.com; balendushekhar@gmail.com;
gigicgeorge.adv42@yahoo.in
Cc: Nandita Chauhan; Tijil Thakur; Sushil Dogra
Subject: NGT | OA No. 152 of 2022 | Ghanshyam Singh Pasi versus State of U.P & Ors.
Attachments: addi affidavit.pdf; APPLICATION.pdf

Dear Sir/Madam

Please find attached Additional Affidavit alongwith application for exemption that is being filed on behalf of Project
Proponent/ Respondent (Radico Khaitan Private Limited) in OA 152 of 2022.

Please acknowledge the receipt.

Regards
Deepak Singh
Court Clerk
KHAITAN & CO
9911180884



